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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
WESTERN ZONE BENCH AT PUNE

Original Application 26/2024
( Earlier Letter Petition 0.A. 792/2023 P.B)
“Pune: 6 dead in fire at candle making unit”

FIRE AUDIT REPORT FILED BY RESPONDENT NO-3 P.C.M.C.

1. In compliance of the order of This Hon’ble Tribunal, The Respondent No 3
Pimpri Chinchwad Municipal Corporation is herewith filing the fire audit
report of the subject premises, in which the mishap occurred.

3. e

Adv for Respondent No 3

Shivshankar Swaminathan

Pune
Dated 01.10.2024
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TRANSLATE%) 0%OPY

Pimpri Chinchwad Municipal Corporation
Pimpri-18

No.Fire/BV /46 / /2024

Date. 27/09/2024

To,

Dy commissioner (Fire Dept.)

Pimpri Chinchwad Municipal Corporation
Pimpri-18

Subject : Fire safety Audit report where fire Incident occurred M/S. Shivraj
Enterprises (inside of M/S. Rana Fabrication Company) Jyotiba Nagar,
Talwade Dated on 08/12/2023.

Respected Sir,

Regarding the above subject, You are informed that in Pimpri Chinchwad
Municipal Corporation Area limits, M/S. Shivraj Enterprises (Inside of M. Rana Fabrication
Company) at Jyotiba Nagar, Talwade Fire safety Audit of the building where the fire
Incident took place. It has been done on 12/09/2024 and the errors in the fire prevention
system of the said building and the measures regarding it were mentioned as follows below.

Inadequate Fire Prevention
and Life Protection
Systems

Objections Regarding
Fire Prevention System
and Measures

Engineering Company
/|| around the said Shed Rana

| M/s.Shivraj Enterprises Shed is

located inside M/s. Rana

and

Engineering's Metal, Welding /
Cutting operations are started
separate
operators / owners. (Out of
total 22000 square feet lands,
1200 square feet of land have

through business

been given to M/s. Shivraj
Enterprises on rental basis)

As the shed and nameplate
of M/s.Shivraj Enterprises
are not immediately
visible, it creates a barrier
to reach the place on the

said property.

M/s. Shivraj Enterprises is not
visible externally. When one
the
entrance of Rana Engineering

enters  through main
Company, even after proper
M/s.

Enterprises is not immediately

inspection, Shivraj

noticed as there is no shed
(nameplate).

M/s.
should have a

Shivraj Enterprises
guide
board/nameboard outside

the premises.



Shivshankar Swaminathan
TRANSLATED COPY

Shivshankar Swaminathan
BV

Shivshankar Swaminathan
46

Shivshankar Swaminathan
27


101

Building Structure-

| 30%40 sq.ft cement concrete
wall and 1200 sq.ft. roof with
sheet shed area at ground level.

The said business turned
out to be relatively unsafe
due to inadequate
construction and area for
manufacturing
Candles,

flammable material.

Spark

a  highly

Exit / way out-
the
construction

1200
building,

| In above sq.ft.
area
there is only one iron shutter of
9 ft. height and 8 ft. width
(which obstructs the opening
and closing of the said shutter)
and no other shutter is visible

on the building.

As one way available to go
in and out of the said
building is not enough, it is
necessary to have another
way.

Safety margins -

The side safety margin is not
i| visible on the right and rear
side of the building. To the left
and to the front is a space
which
business.

is leased to another

It is necessary to have a
safety margin in terms of
fire safety inside and

outside the said business.

Structure inside the building-

The interior space of the

Inside the building, two iron | building shows that
Scraps, two Sparkle Candle | various items useful for
manufacturing machines and | making Sparkle Candles
the highly flammable material | have  been arranged
required for making sparkle | insecurely.

candles in the form of dust

8| powder can be seen Scattered.

Flammable materials- It is seen that highly
The use of highly flammable | flammable materials are

and explosive chemicals used
to make sparkle candles can be

.| seen in the charred remains of
~ | the building.

being used in the said
building without any fire
safety measures.

It
electrical

the
panels

that
wiring,

appears

and equipments in the said

building are unsafe in

terms of fire safety.

Electrical wiring, panels
and equipment etc. in the
should
have been inspected by

said  building
an electrical inspector
but it does not appear to
have been done.
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No fire prevention measures as per Maharashtra Fire Act 2006 have been
implemented in the said building and it appears that the building is unsafe in terms of fire safety.
Fire Safety Audit Report submitted for review.

Sub Fire Officer
Talawade Subfire Station
Pimpri Chinchwad Municipal Corporation
Pimpri-18



